Press Note

Revision of standards as well as proposal of mew standards relating to
Qils and Fats.

FSSAI has notified the Draft Food Safety and Standards (Food Product
Standards and Food Additives) Amendment Regulation, 2018 for inviting
comments and suggestions from the stakeholders within a period of 30 days
with respect to

(i) Revision of existing standards of ‘Kachi Ghani Mustard Oil; Palm oil
with regard to melting point and Vanaspati’.

(i) New standards for ‘Palm Stearin; Palm Kernel Olein; Palm Kernel
Stearin; Superolein; Avoecado Oil and Inclusion of Peroxide Value
in standards of all vegetable oils’.

These standards have been proposed in the context of harmonizing with codex
for better trade practices as well as to effectively regulate specified food
commodities for their quality and safety.

The draft standards shall be reviewed based on the comments received for
stakeholders and revised, if necessary. The revised standards will then be
notified for implementation within a period of six months.
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T, 3-16/AfAfE1 @/t (ETeEEAsa/) TRTaTEETE-2014, AT 3 1%, 2016;
. ", 15-03/SUAUH/THEIHUAUAE-2014, AT 14 51, 2016;
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MINISTRY OF HEALTH AND FAMILY WELFARE
(FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA)
NOTIFICATION
New Delhi, the 13th March, 2018

F. No. Stds/O&F/Notification(7)/FSSAI-2017—The following draft of certain regulations, further to amend
the Food Safety and Standards (Food Products Standards and Food Additives) Regulations, 2011, which the Food Safety
and Standards Authority of India proposes to make with the previous approval of the Central Government, in exercise of
the powers conferred by clause (e) of sub-section (2) of section 92 read with section 16 of the Food Safety and Standards
Act, 2006 (34 of 2006) is hereby published as required under sub-section (1) of section 92 of the said Act for the
information of all persons likely to be affected thereby and notice is hereby given that the said draft regulations shall be
taken into consideration after the expiry of a period of thirty days from the date on which copies of this notification as
published in the official gazette are made available to the public.

Any objection or suggestion, which may be received from any person with respect to the said draft regulations
before the expiry of period so specified shall be considered by the Food Safety and Standards Authorityof India.

Objections or suggestions, if any, may be addressed to the Chief Executive Officer, Food Safety and Standards
Authority of India, FDA Bhawan, Kotla Road, New Delhi- 110002 or sent on email at regulation@fssai.gov.in.

Draft Regulations
1. These regulations may be called the Food Safety and Standards (Food Products Standards and Food
Additives)Amendment Regulations, 2018.

2. In the Food Safety and Standards (Food Products Standards and Food Additives) Regulations, 2011, in
regulation 2.2,-

(1) in sub-regulation 2.2.1 relating to OILS,-

(a) for clause 6,the following clause shall be substituted, namely:-

“6. Rapeseed oil (toria oil) or mustard oil (sarsonkatel) means the oil expressed from clean and sound mustard
seeds belonging to the compestris, junceaor napus varieties of Brassica which is clear and free from rancidity,
suspended or foreign matter, separated water, added colouring or flavouring substances and mineral oil and
conforms to the following parameters and limits, namely:-

S. No. Parameters

Limits

Butyro-refractometer reading at 40°C
OR
Refractive index at 40°C

58.0 to 60.5; or

1.4646 to 1.4662

2. Saponification value

168-177

3. Iodine value

96-112:

Polybromide test shall be Negative
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4. Unsaponifiable matter Not more than 1.2 per cent by weight
5. Acid value Not more than 6.0
6. Bellier test (Turbidity temperature -Acetic acid Method) 23.0°C to 27.5°C
7.
Test for Hydrocyanic Acid Passes the test

Note 1.-Test for Argemone oil shall be negative.

Note 2.-The oil shall be labelled asKachiGhani if the content of natural essential oil as allylisothiocyanate is in the

range of 0.25-0.60 %.

Note 3.- The oil may contain food additives permitted in these regulations and appendices.

Note 4.- Where the oil is obtained by the method of solvent extraction or in the case of oil imported into India,
whether obtained by solvent extraction or otherwise, it shall be supplied for human consumption only after refining in
accordance with the standards laid down in clause (16) and shall not contain Hexane more than 5.00 ppm.”;

(b) in clause 19, in the table, against serial number 2,in the entry under the column relating to limits, for the figures
and letter “37°C”, the figures and letter “39°C” shall be substituted;

(c) after clause 24, the following clauses shall be inserted, namely:-

“25. Avocado oil means the oil obtained from the avocado fruit (Persea Americana) which is clear and free from
rancidity, suspended or other foreign matter, separated water and added colouring or flavouring substances and
conforms to the following parameters and limits, namely:-

S.No. Parameters Limits

1 Refractive index at 40°C 1.4650 — 1.4740

2 Saponification value 177 - 198

3. Todine value 63-95

4 Unsaponifiable matter Not more than 12.0% by weight

5 Acid value Not more than 2

6 Peroxide Value Not more than 15milli equivalent of Oxygen/ Kg fat

Note 1.-Test for Argemone oil shall be negative.

26.Palm stearin means the high-melting fraction derived from the fractionation of palm oil which conforms to the

following parameters and limits, namely:-

S.No. Parameters Limits
1. Refractive index at 60°C 1.447-1.452
2 Saponification value 193-205
3. Iodine value Not more than 48
4 Unsaponifiable matter Not more than 0.9 per cent

Slip point or Slip melting point °C

Not less than 44

Acid Value

Not more than 0.5

Peroxide Value

Not more than 10 milliequivalents of active oxygen /Kg Oil

Note 1.-Test for Argemone oil shall be negative.

27.Palm kernel stearin means the solid fraction derived from fractionation of palm kernel oil which conformsto the

following parameters and limits, namely:-

S.No. Parameters Limits
1. Refractive index at 40°C 1.449-1.451
2. Saponification value 244-255
3. Iodine value 4-8.5

Unsaponifiable matter

Not more than 1.5 per cent

Acid Value

Not more than 0.5

6. Peroxide Value

Not more than 10 milliequivalents of active oxygen /Kg Oil

Note 1.-Test for Argemone oil shall be negative.
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28. Palm kernel oleinmeans the liquid fraction derived from fractionation of palm kernel oil
which conforms to the following parameters and limits, namely:-

S.No. Parameters Limits
1. Refractive index at 40°C 1.451-1.453
2. Saponification value 231-244
3. Iodine value 20-28
4. Unsaponifiable matter Not more than 1.5 per cent
S. Acid Value Not more than 0.5
6. Peroxide Value No.t more than 19 milliequivalents of
active oxygen /Kg Oil

Note 1.-Test for Argemone oil shall be negative.
29. Palm Superolein means a liquid fraction derived from palm oil produced through a specially controlled crystallization
process to achieve an iodine value of 60 or higher whichconforms to the following parameters and limits, namely:-

S.No. Parameters Limits

1. Refractive index at 40°C 1.463-1.465

2. Saponification value 180-205

3. Iodine value Not less than 60

4. Unsaponifiable matter Not more than 1.3 per cent

5. Slip point Not more than 19.5°C

6. Acid Value Not more than 0.5

1. Peroxide Value Not more thag 10 milliequivalents of active
oxygen /Kg Oil

Note 1.-Test for Argemone oil shall be negative.”;
(2) in sub-regulation 2.2.6 relating to ‘HYDROGENATED VEGETABLE OILS’,-
(a)inclause 1,-

(1) in the opening paragraph, for the portion beginning with the words “Vanaspati shall be prepared from one or more
of the following vegetable oils,” and ending with the letter and words “v. Palm Stearin”, the following shall be
substituted, namely:-

“Vanaspati shall be prepared from any of the edible vegetable oils whose standards have been prescribed in these
regulations or from any other edible vegetable oil with prior approval of theFood Safety and Standards Authorityof
India.”

(i1) in sub-clause (vi), the provisoshall be omitted;

(iii) in sub-clause (vii), in item (d), for the brackets and words “(as oleic acid)”, the brackets and words “(as Palmitic
acid)”’shall be substituted;

(3) after sub-regulation 2.2.6,the following sub-regulationsshall be inserted, namely-
“2.2.7. FATTY ACID COMPOSITION

The oils and fats specified in clauses 25,26, 27, 28 and 29 of sub-regulation 2.2.1 shall comply with the fatty acid
composition of the oils and fats specified in the following table, namely:-

Table

Fatty Acid Composition of vegetable oils and fats as determined by gas liquid chromatography (expressed as
percentage oftotal fatty acids)

Fatty acid Palm Stearin | Palm Kernel Stearin Palm Kernel Olein Palm superlolein Avocado Oil
C6:0 ND ND-0.2 ND-0.7 ND ND
C8:0 ND 1.3-3.0 2.9-6.3 ND ND
C10:0 ND 2433 2.7-4.5 ND ND
Cl12:0 0.1-0.5 52.0-59.7 39.7-47.0 0.1-0.5 ND
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Cl14:0 1.0-2.0 20.0-25.0 11.5-15.5 05-1.5 0.0-0.3
Cl16:0 48.0-74.0 6.7-10.0 6.2-10.6 30.0-39.0 7.0-35.0
cle:l ND-0.2 ND ND-0.1 ND-0.5 2.0-16.8
C17:0 ND-0.2 ND ND ND-0.1 0.0-0.3
C17:1 ND-0.1 ND ND ND 0.0-0.3
C18:0 3.9-6.0 1.0-3.0 1.7-3.0 2.84.5 0.0-1.5
Cl18:1 15.5-36.0 4180 14.4-24.6 43.049.5 36.0-80.0
Cl18:2 3.0-10.0 05-1.5 24-43 10.5-15.0 6.0-21.2
Cl18:3 ND-0.5 ND-0.1 ND-0.3 02-1.0 0.0-3.0
€20:0 ND-1.0 ND-0.5 ND-0.5 ND-0.4 0.0-0.5
€20:1 ND-0.4 ND-0.1 ND-0.2 ND-0.2 0.0-0.2
€20:2 ND ND ND ND ND

€22:0 ND-0.2 ND ND ND-0.2 ND

c22:1 ND ND ND ND ND

222 ND ND ND ND ND

C24:0 ND ND ND-0.7 ND 0.0-0.1
C24:1 ND ND 29-6.3 ND ND
Cl18:1t - - ; ] ND
C18:2t+CI83t | - - - - ND

Note 1.-ND-not detectable, defined as <0.05%”

2.2.8. PEROXIDE VALUE OF OILS AND FATS
The Peroxide Value of various categories of oils and fats shall be as follows, namely:-
@) Refined oils up to 10 milliequivalents of active oxygen/kg oil (except olive oil);
(ii) Cold pressed and virgin oils up to 15 milliequivalents of active oxygen/kg oil(except olive oil);
(ii1) Cold pressed fats and oils up to 15 milliequivalents of active oxygen/kg oil (except olive oil);
@iv) Virgin olive oils < 20 milliequivalents of active oxygen/kg oil;
) Refined olive oil < 5 milliequivalents of active oxygen/kg oil;
(vi) Olive oil < 15 milliequivalents of active oxygen/kg oil;
(vii) Refined olive-pomace oil < 5 milliequivalents of active oxygen/kg oil;
(viii) Olive-pomace oil < 15 milliequivalents of active oxygen/kg oil;
(ix) other fats and oils up to 10 milliequivalents of active oxygen/kg oil.”.
PAWAN AGARWAL, Chief Executive Officer

[ADVT.-III/4/Exty./473/17]

Note. : The principal regulations were published in the Gazette of India, Extraordinary vide notification number
F. No. 2-15015/30/2010, dated the 1* August, 2011 and subsequently amended vide notification numbers:

(i) F.No. 4/15015/30/2011, dated the 7th June, 2013;

(i) F.No. P.15014/1/2011-PFA/FSSAI, dated the 27th June, 2013;

(iii) F.No. 5/15015/30/2012, dated the 12th July, 2013;

(iv) F.No. P.15025/262/13-PA/FSSAI, dated the 5th December, 2014;

(v) F.No. 1-83F/Sci-Pan-Noti/FSSAI-2012, dated the 17th February, 2015;

(vi) F.No. 4/15015/30/2011, dated the 4th August, 2015;
(vii) F.No P. 15025/263/13-PA/FSSALI, dated the 4th November, 2015;
(viii) F.No. P.15025/264/13-PA/FSSAI, dated the 4th November, 2015;
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(ix)
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(xii)
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(xiv)
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(xvi)
(xvii)
(xviii)
(xix)
(xx)
(xxi)
(xxii)
(xxiii)
(Xxiv)
(xxv)
(xxvi)
(xxvii)
(xxviii)
(XXiX)
(Xxx)
(xxxi)
(xxxii)
(xxxiii)
(XxX1iv)
(XXXV)
(xxxvi)
(xxxvii)
(xxxviii)
(XxXix)
(x1)
(x1i)
(xlii)

F.No. 7/15015/30/2012, dated the 13th November, 2015;

F.No. P.15025/208/2013-PA/FSSAI, dated the 13th November, 2015;

F.No P.15025/261/2013-PA/FSSAL, dated the 13th November, 2015;
F.No.1-10(1)/Standards/SP (Fish and Fisheries Products)/FSSAI-2013, dated the 11th January, 2016;
No. 3-16/ Specified Foods/Notification (Food Additive)/FSSAI-2014, dated the 3rd May, 2016;
F.No. 15-03/Enf/FSSAI/2014, dated the 14th June, 2016;

No. 3-14F/Notification (Nutraceuticals) /ESSAI-2013, dated the 13th July, 2016;

F.No. 1-12/Standards/SP (Sweets, Confectionery)/FSSAI-2015, dated the 15th July, 2016;
F.No. 1-120(1)/Standards/Irradiation/FSSAI-2015, dated the 23rd August, 2016;

F.No. 11/09/Reg/Harmoniztn/2014; dated the 5th September, 2016;
Stds/CPLQ.CP/EM/FSSAI-2015, dated the 14th September, 2016;

F.No. 11/12/Reg/Prop/FSSAI-2016, dated the 10th October, 2016;

F.No. 1-110(2)/SP (Biological Hazards)/FSSAI/2010, dated the 10th October, 2016;

F.No. Stds/SP (Water & Beverages)/Notif (2)/FSSAI-2016, dated the 25th October, 2016;

F. No.1-11(1)/Standards/SP(Water & Beverages)/FSSAI-2015, dated the 15th November, 2016;
F.No. P.15025/93/2011-PFA/FSSAI, dated the 2nd December, 2016;

F. No. P.15025/6/2004-PFS/FSSAI, dated the 29th December, 2016;

F. No. Stds/O&F/Notification(1)/FSSAI-2016, dated the 31st January, 2017,

F.No. 1-12/Standards/2012-FSSAI, dated the 13th February, 2017;

F.No.1-10(7)/Standards/SP (Fish & Fisheries Products)/FSSAI-2013, dated the 13th February, 2017;
F. No. Stds /SCSS&H/ Notification (02)/FSSAI-2016, dated the 15th May, 2017,

F.No. Stds/03/Notification (LS)/FSSAI-2017, dated the 19th June, 2017,

F.No. 1/Additives/Stds/14.2Notification/FSSAI/2016, dated the 31st July, 2017;

F.No. Stds/F&VP/Notification(01)/FSSAI-2016, dated the 2nd August, 2017;

F.No. 1-94(1)/FSSAI/SP(Labelling)/2014, dated the 11th September, 2017;

F.No. Stds/yM&MPIP(1)/SP/FSSAI-2015, dated the 12th September, 2017,

No. Stds/SP (Water & Beverages)/Noti(1)/FSSAI-2016, dated the 15th September, 2017;

F.No. 1-10(8)/Standards/SP (Fish and Fisheries Products)/FSSAI-2013, dated the 15th September, 2017,
File No. 2/Stds/CPL & CP/Notification/FSSAI-2016, dated the 18th September, 2017;

F. No. A-1(1)/Standards/MMP/2012, dated the 12th October, 2017;

F. No. Stds/O&F/Notification (3)/FSSAI-2016, dated the 12th October, 2017;

F. No. 2/Stds/CPL & CP/Notification/FSSAI-2016(part), dated the 24th October, 2017;

F. No. A-1/Standards/Agmark/2012-FSSAI(pt.I), dated 17th November, 2017 and

F.No. 1/Additives/Stds/BIS Notification/ESSAI/2016, dated 17th November, 2017.
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